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Myt. of the Goodwill Grls H School & Anr. Appel | ants
VERSUS
Sm. J. Mary Susheela & Os. Respondent s

(Heard by Hon' ble Shivaraj V. Patil and Arijit Pasayat, JJ.)

Date : 29/04/2003 Thi s appeal was called on for pronouncenent
of judgenent today.

CORAM :
HON BLE MR JUSTI CE SHI VARAJ V. PATIL
HON BLE MR JUSTI CE ARl JI T PASAYAT

P. R Ranmsesh, Adv.
Vandana Jal an, Adv.

For Appellant (s)
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For Respondent (s) M. R S. Hegde, Adv.
for M. P.P. Singh, Adv.

M. Anil K. Mshra, Adv.
M. Sanjay R Hegde, Adv.
M. Satya Mtra, Adv.

for M. N Ganpathy, Adv.

M. G V. Chandrasekhar, Adv.
for M. K R Nagaraja, Adv.

UPON hearing counsel the Court nade the foll ow ng

ORDER
..... 1 1 J
Hon’ble M. Justice Arijit Pasayat pronounced the
j udgenent .
The civil appeal is allowed in terms of the signed
j udgenent .

No order as to costs.
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(T.1. Rajput) (Shel l'y Sengupt a)
Court Master Court Master

(Signed judgenent is placed on the file)



